

UJWAL R. PHASATE,
ADVOCATE
8/1 LIG Colony, Kukde lay out, 
Behind Govt. Medical College, 
Nagpur -440027
Mob: 9960992165                                                                          Email:  advujwalphasate@gmail.com


 SUMMARY
An ambitious and results-driven individual with strong academic credentials combined with “real world” professional practicing lawyer experienced and a diverse background of extra-curricular activities and interests.  Possess strong leadership skills along with the ability to deal creatively and practically with legal problems/issues and interact effectively with colleagues and clients.


 
EDUCATION
2004 – 2009		RASHTRASANT TUKDOJI MAHARAJ NAGPUR UNIVERSITY,
			Dr. BABASAHEB AMBEDKAR COLLEGE OF LAW, NAGPUR
                                    Candidate for Bachelor of Law Degree; Aug. 2009


PRACTICE EXPERIENCE AT:

HIGH COURT OF BOMBAY BENCH AT NAGPUR, NAGPUR
DISTRICT AND SESSIONS COURT, NAGPUR (CIVIL & CRIMINAL)
DISTRICT STATE CONSUMER REDRESSAL FORUM, NAGPUR
DEBT RECOVERY TRIBUNAL, NAGPUR 
LABOUR AND INDUSTRIAL COURT AT NAGPUR
	  2009 – PRESENT
                                                                                                               (Full-time)
LEGAL SUPPORT CONSULTANT	
Provider of legal assistant to: 1) Yavtmal Urban Co-operative Bank, Dev Nagar, Nagpur
                                                         -2010  
                                                    2) Counsel at High Court Legal Services  Sub-Committee, 
				          High Court, Nagpur. 
			                3) Panel Counsel At District Legal Aid Service Authority, 
                                                        Nagpur 	 
				    4) M/s Arman Dream Homes Pvt Ltd, Nandanwan Nagpur 

· Developed the legal terms and conditions for the Service Contract and other formal documents 
· Acquired practical skills in drafting legal contracts, contract negotiation, strategic planning. 
· Managed and coordinated the workflow of daily clients.
· Increased customer satisfaction by creating a customer-focused environment to the above mentioned client and routine clients. 
· Recognized by superiors as an efficient performer with strong leadership skills and the ability to empower/motivate others.
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Caseworker, Community Legal Services	 Since 2009
· Developed interviewing and counseling skills while handling cases involving acquittal of clients from serious offences and civil matters,
· Managed client intake and assessment - consulted with clients to determine their problems and concerns and obtained relevant information; identified legal issues and researched the law relevant to clients’ cases.
· Determined and discussed clients’ options with in-house counsels and provided guidance and advice to clients regarding their options, proper course of action and legal proceedings
· Prepared case and represented clients in legal proceedings, dealing professionally. 
· Gained “hands-on” skills in interviewing, client counseling, intake assessment, legal research and analysis, and case preparation and presentation  

STUDENT LEGAL ADVISOR/COUNSELOR,	Since 2008
· Provided academic consultation and legal advice to LAW students relating to legal research regarding, Cyber law, Contract clauses.

WORK EXPERIENCE IN OFFICE OF SENIOR ADVOCATES 	Since 2006
· Provided sincere assistance to Senior Advocates 
· Mr. Prashant Sathianathan O/at Gaddigodam Saqare Nagpur, (Ex- Dist. Govt. Pleader, Nagpur).
· Mr. Ramesh B. Gaikwad O/at Hanuman Nagar, Nagpur, (Senior Advocate)
· Shri Shrirang P. Bhandarkar O/at Laxmi Nagar Nagpur, (Senior Advocate)
· Rajneesh R. Vyas, Advocate  O/at Swavalambi Nagar, Nagpur. 

EXTRA-CURRICULAR EXPERIENCE & ACHIEVEMENTS                             in 2006-2007
	
· Acquired practical skills in legal research and analysis, preparation of appellate documents, and presentation of oral arguments.
· Participant of Surana and Surana International Level Moot Court Competition, Held at A.K. Khan College at Pune.  
· Participant of National Level Moot Court Competition, Held at Bangalore Institute of Legal Studies, Bangalore
Continues….
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PERSONAL INTERESTS/ACTIVITIES

· Cricket, listing music and reading books.   

COMPUTER SKILLS

· Proficient in: Law Suites, MS Windows, MS Word, MS Excel, MS PowerPoint and Internet Explorer 

PERSONAL DETAILS:- 

NAME                        	:	Ujwal Rajan Phasate
FATHER’S NAME    	: 	Rajan M. Phasate
SEX                            	: 	Male
DATE OF BIRTH      	: 	22- September -1986
PERMANENT           	
ADDRESS                  :	Plot no. 68-B, Renuka Sai Apartment no. V, Flat no. 301, Raghavendra Housing Society, Chinchmalatpure Nagar, behind Omkar Nagar, Nagpur -27
OFFICE 
ADDRESS                  :	8/1, LIG Colony (VHB), Kukde Lay Out,
                               		Behind Medical College, Nagpur – 440027, Maharashtra                                                                                                                                                                                                                 
CONTACT NO           : 	+91-990992165 /9096041016
E-MAIL ID                  	:	advujwalphasate@gmail.com / advujwal2011@gmail.com
NATIONALITY        	: 	INDIAN
MARITAL STATUS	:	Married 
LANGUAGES       	: 	English, Hindi, Marathi 
KNOWN 
LICENSE TO 
PRACTICE DATE    : 	18/08/2009

The information stated above is True to the best of my knowledge and belief.

						
DATE       :16/08/2016					                Thanking you
PLACE    :   NAGPUR						UJWAL R. PHASATE











Advocate Ajay Patil has been practicing and handling cases independently with a result oriented approach, both professionally and ethically and has now acquired many years of professional experience in providing legal consultancy and advisory services.
Advocate Ajay is a partner in Sondhi Narula Dalal & Associates, which is a ‘full service’ professional law firm with a well-developed Litigation, Dispute Resolution, General Corporate and Banking Finance Practice.
Advocate Sanjeev and his Firm’s practice areas offer a wide range of comprehensive legal services. The Firm has considerable experience in mediations and arbitrations involving both domestic and international claims pertaining to diverse areas concerning infrastructure, commercial contracts, real estate etc., The Firm has an extensive general litigation practice in the Supreme Court, High Courts, District Courts and other Administrative Tribunals & Forums.
He has assisted renowned lead players of the Indian and International market and has advised numerous Indian banks (such as, Punjab National Bank, Axis Bank, and so on) and financial institutions and other blue chip multinational companies (such as Nokia, Whirlpool, and so on), in various corporate compliances, lending transactions, arbitration and litigation.

